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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH AT PUNE

Original Application- 110/2022

Nagesh Dhamale ...Applicg

Versus

Environment Department, Maharashtra
& ors ...Respondents

cwme oW

AFFIDAVIT IN REPLY ON BEHALF OF RESPONDENT NO 6
PIMPRI CHINCHWAD MUNICIPAL CORPORATION

I, Mr Sunil Anshiram Bhagwani Aged about 55 years working as an
Executive Engineer in Pimpri Chinchwad Municipal Corporation having
office at PCMC Building, Mumbai- Pune Road, Pimpri, Pune 411018.

1) I say that I am working as an Executive Engineer of Pimpri
Chinchwad Municipal Corporation and I am aware of the facts of the
present Original Application and hence I am competent to swear the

present Affidavit in Reply.

2) At the outset the all the contents of the present Original Application
are denied save to the extent specifically admitted by me herein,
nothing herein may be deemed to be admitted for lack of a specific

fraverse.

3) The Project Proponent obtained the Commencement Certificate from
the Answering Respondent on 04.07.2013 further the Project
Proponent was granted a revised Commencement Certificate on
30.05.2014 and the final revised commencement Certificate was
granted on 31.12.2014 The Commencement Certificates are already
on record before this Hon’ble Tribunal, hence the same are not being
annexed again along with this Reply.
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4) Further the onus to obtain the Environmental Clearence was upon the
project proponent and the same was a condition in the
Commencement Certificate granted to the Project Proponent. The
project proponent has also given an Indemnity bond dated 25.11.2014
stating that he will start the construction only after obtaining E.C. and
that the Pimpri Chinchwad Municipal Corporation shall not be liable

in case he fails to do so. Copy of the Indemnity Bond dated
25.11.2014 is hereto Annexed and marked as Annexure R-1.

5) The present project has not been issued any Completion Certificate
since the Environment Clearance was not obtained.

6) There are no prayers made against the Answering Respondent and
hence the above Original Application may be decided accordingly.

j. b

o)
Advocate for Respondent No 6

RespondentNg6 -

Verification

I, Mr Sunil Anshiram Bhagwani do hereby verify the contents of the above
Paragraphs which are true to my own knowledge and /or are in the nature of

legal submissions which I believe to be true and no material has been

suppressed herewith. BEFO E
GANESH UT SALEKAR
NOTARY

VERNMENT OF INDIA
Solemnly Affirmed Y

PUNE DISTRICT, MAHARASHTRA.

REGD. NO: 11244
ent No 6

oy

Executivg’Engincer <
Building Permission 4hd unauthorised Building
. ConstructiorfControl Department
Pimps Chinchwad Municipal Corporation
Pimpri - 411 018,

At Pimpri, Pune
Dated 05.02.20224
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We/! also undertake to take necessary measures to comply th
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Owner/P.AH"

Witness - Kamble Datta

Om Sai _Residency,PimpIe Gurav,Pune-61
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Witness - Kondalkar Pradip e S
s

Go ar,Pune-16

Sign-

M. L. VARM;\M) L
ADVOCATE & NOTARY
GOVT. OF INDIA

PUNE- 411 034

5 5 NOV. 2014
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